
GOVERNMENT OF INDIA, MINISTRY OF DEFENQE
ARMED FoRCES TRTBUryAL, PRrlr,grFAL B.ENCH

Phone '.011-26171027 West Block - Vlll
Sector - l, F{.K.Puram
New Delhi -- 1 10 066

Dated:lf Sep2023F. No. 1 (64)/2009/AFT/PB/Adm-ll

CIRCULAR

Applications are invited for filling up the posts of Registrar in the Armed Forces Trihrunal, Regional
Bench, Chandigarh on deputition basis for a period of three years from suitable candidaters, who fulfill the

eligibility conditions:

Ser
\o

Name of the
Post No. of Pcst Pay scale (Rs.)

Eligibility conditions

01 Registrar
(General Central
Service
Group'A'
Gazetted,
Non-Miniiterial)

01 Pay Matrix Level-13
(Rs. 1 18500-2141OO)

Officers of Central Government or State
Governments or Supreme Court or High Courts
or District Courts or. Statutory/ Autonomous
bodies having pensionary benefits or Judge
Advocate G€neral Branch of Army, Na.vy & Air
Force and other similar institutions:

(a) (i) holding analogous post on regular basis
in the parent cadre or Department; or

(ii) five years regular service in the parent
cadre or Department'in the Level-12 of the
Pay Matrix; and , ;:. .

(b) holding degree in law from a recogntied
University. tdh

Note:'The period of deputation incluffig period

of deputation in another ex-cadre post held
immediately preceding this appointment in the

same or some other Organization oqiD6p31r"n,
of the Central Government shall not ordinarily
exceed four years.

Z. The pay of the officer selected on deputation basis will be governed by DoP&T O.l\/1. No. 6/8/2009-

Estt(Pay-ll) dated 17.06.2010, as amended, from time to time.

3 The departmental officers in the feeder grade who are in direct line of promotion, shall not ber eligible for

consideration for appointment on deputation. Similarly, a derputationist in the Armed Forces Triburral shall not

be eligible for consideration for appointment by promotion channel.

4 The maximum age limit for appointment by deputation shall not exceed 56 years with a resiclual service

of four years as on the closing date of receipt of applications'

S. The application in the prescribed pro forma (Annexure-l) of the eligible oficur, who can be spared in the

event of his/her selection may be forwarded to the Princ;ipal Registrar, Armed Forces Tribunal, Principal

Bench, West Block-Vlll, Sector-t, n.f. Puram, New Delhi - 110 OOO Oy the DepartmentEI0l't December,

zOZ3 (Fridav) along with photo copies of the Annual Confidential Reports for the last five years of the

candidates and the Vigilance Glearance Certificate'

2l-



6. The applications received without supporting documents, photograph, unsigned and incomplete in any

manner, shall be summarily rejected'

7 . lt may please be noted that this office is not yet enlisted in the Directorate of Estate for allotment of

GPRA (General Pool Residential Accommodation)'

(Dharmender Rana)
Principal Registrar

Enclosure: Annexure-1

Distribution :-

1. The Secretary General, Supreme Court of lndia

2 The Registrar General, All High Courts with a request to circulate the same among all the

eligible officers of Registry and District Courts

3 The Principal Registrar, central Administrative Tribunal, New Delhi

4 The Under Secretary, MoD, AFT Cell, New Delhi

5. The JAG Branch Army/Navy/Air Force, New Delhi

6. AFT, Principal Bench, New Delhi - Website

7 The Registrar, AFT, Regional Bench, Chandigarh wlth a request to circulate to locally among

Govt. offices l'ocated in its jurisdiction. lt is fuither requested that window advertisentent may

be got published in one of the widely circulatecl dallies of your region'

AII Ministries of Gol.

TheChief Secretary,Govt of NCTD,Delhi Secretariat, lP'Estate,NewDelhi -110002

Guard File.
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Ad-hoc
ent

t is held on

Jeputation/cohtract basis, please state'

substantive caPaclty ln

the parent organizationwhich the aPPlicant

b) Period of
appointment on

deputation/contract

il). me'oat'b of initial

appointment 
'
I

ons of such

officers should be foruvard i^^ra 
gwith Cadre

clearance., Vigilance clearance ano lnlegrarrty uEr '"icate'

9.2 Ngte. lnformation under Golumn g(c) & (d) above must be given in all
9.2 Ngte, lnlormatlon ulluEl reL'rurrrrr v\v/ " \-/ -

cases, where a

19 vr r vrYt l'

r.^m iho last deoutation and otner oelalls'
r --l .

PloYment :

't
please statelwhether working under (indicate the name of your employer

against the relevant column)

e) , Uniyersities

tho fooder .,rjde or feeder ,o ,""0"' n"og' - - -.-.- , 

t 
'nO "l 'n

lf yes, give
place and



ANNEXIIB_E:I

Bro-pATA/CURRlcuLuM VITAE PBOFORMA

Post aPPlied for

t l"..o anrl Adclresq

, lD Dafe of Bi4!tr[e!tlP!el:r9
in Block Letters

Mobile No

ilwn.lhe, Educat'ronal and other

same

qualifications requtred for the post are

satisfied. (lf any qualification has been

i-rt"o as'equivalent to the one prescribed

in tn" nrf "., 
state the authority for the

nological order thenticated bY

ture, if the space below is insufficient

Z -r o u c--at i o n a I Q u a I i f i c a ti o n s

Oualfi bY the officer

A) Qualification
Qualification

Desirable A) Qualification

le Qualifications as

mentioned in the RRs by the Adm.ini.strative ,Yilt]y./3:partment/office 
at the time of issue of

Circular/and issue of Advertisement in the Employment News'

s.2 rn the case of Deqree and post o_ruo*t" elarifications Erective/main subjects and subsidiary

be i ndicated Pyl!9jg!!Eel9
ight ol entries

made by you above, you meet the relursite Essential
'^'--.:. - t ,.' - . -. ..,^-i, ^-^orianno nf the nost

iews confirming the

relevant Essential eualificationfuvork experience possessed by the candidate (as lndicated in the

A-io-Oata) with reference to the post applied'

ttature-ot outies (in detail)

highlighting ExPerience
required for the Post
applied for

Office/lnstitution

I

rost held on
'egular basis

From To 'Pay Band and
3rade PaYlPaY -
Scale of the Post
held on regular
basis

E-mail I D
i s friDate of entry tnto servtce
l.,

I

t tl,Y:
i ir .
r a:

r i.l

,.1
I...:':'

,'|

your



total E,motumentsffiofPayahd
rate of inciement

Dea rnA;FE7i nterim relief/other

Allowances etc., (with break-uP

details)

' ,; i
;' r 

1:

l5.lnciasetheapplicantbelonigstoanorganizattonwhichisnotfollowingtheCentralGoverrnmentPay.
scale, the latest salary slip issudd by the "igr"it;ii"n 

shoruing the following O"taitt may be enclosr=d'

I hav'e carefully gone through the vacancy circular/advertisement and I am well aware that the

information furnished in the curricurum Vitae dury supported by the documents in respect of Essential

euarificationAlvork Experience submitted by me *itt ,rro be assessed by the selection committee at the

time of serection for the post. The information/detairs provided by me are correct and truer to the best of

my knowredge and no materiarfact having a bearing on rny serection has been suppressed/withheld'

(Signature of the candidate)

i

Date

in" pbtt I ihi= ,rong other things may provide

infoimation with r.egaid to (i) apditional academic

qualifications (ii) piofessionaltraining and (iii) work

Jrpeiil.lt o*i Jno above priiscribed in the Vacancy

Circular/Advertisement) :

, relevant to the

po.t yorirppiied for in support of your suitability for

uled Castes' the

scneouieJ,Tiibes, tlhe other Bbckward classes' and

Address:
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Employerl Cadre Controllin g Authority

(ii) llis il-1er rntegrity is certified.

(iii) His/Her CR Dossier in origin

attested by an gfficer of the ranI of

(iv) No major/minor penalty has

major/minor penalties imposed'on

be) :

'l

^hnrra cnnlinafinn hv the annlicant ai'ip tnle and

He/She possess educational qualifications and

It serecteo, heislre wili be ielievecj iirrme.liatety'.

ry case pending/contemplated against Shri/Smt.

Employer/Cad re Controll ing

al is enclosed/photocop 5 years duly

Under Secretary of the enclosed.

been imposed on him/ s Or A list of

him/her during the iast he case maY

(Authority with Seal)


